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Conduct of Elections Rules, 1961

| Stapuory Bules and Oadery

FORM 21A
[See rule 11(1)]

(For use in General Election when seat is uncontested)

Eleciion to the Lepislative

In pursuance of the provisions contained in Sub-section (2) of section-33
of the Representation of the People Act, 1951, read with sub rule (1) of rule 11 of the

Conduct of Elections Rules, 1961, | declare that -

1. Smt. Anamika Singh, Vill- Rasulpur, Post- Abgilla, P.S.-
Parasbigha, Dist.- Jehanabad, Pin- 804423 Sponsored by Bhartiya Janata Party;

2. Shri Abdul Bari Siddiqui, Vill- Rupaspur, Post- Dhamsain, P.5.-
bahera, Dist.- Darbhanga, 847405 Sponsored by Rashtriya Janata Dal;

3. Doctor Urmila Thakur, Vill+Post- Dunhi, P.S.- Garphura, Dist.-
Begusarai, Pin- 848204 Sponsored by Rashtriya Janata Dal;

4, Shri Nitish Kumar, 1, Anne Marg, Post- G.P.0O. Patna, Dist- Patna,
Pin, 800001 Sponsored by Janata Dal (United),

5. Shri Mangal Pandey, Vill+Post- Ballia, P.S.- Maharajganj, Dist.-
Siwan, Pin Code- B41506 Sponsored by Bhartiya Janata Party,

6. Mohammad Khalid Anwar , Vill- Guaavari, Post- Baluwa Guaavari,
P.5.- Dhaka, Dist.- East Champaran, Pin- 845418 Sponsored by Janata Dal
(United);

7. Smt. Rabri Devi, 208, Kautilya Nagar, M.P M.L.A. Colony, P.O.-
B. V. College, P.S.- Air Port, Dist.- Patna, 800014 Sponsored by Rashtriya Janata
Dal;

8. Shri Lal Mohan Gupta, 98, Badi Ashikpur, jamalpur, Sadar
Munger, Bihar Dist.- Munger, Pin- 811214 Sponsored by Bhartiya Janata Party;

P.T.0.



9. Smt. Shashi Yadav, Bhikha chak MNahar par, Chitkohra, Post-
Anisabad,P.S.- Gardanibagh, Dist- Patna Sponsored by Communist Party of
India (Marxist-Leninist) Liberation;

10. Shri Syed Faisal Ali, Patliputra Masjid Road, Post- Patliputra
5.0., P.S.- Patliputra, Dist.- Patna, 800013 Sponsored by Rashtriya Janata Dal,

11. Shri Santosh Kumar Suman, Vill- Mahakar, Post- Madra, P.5.-
Mahakar, Dist.- Gaya, State- Bihar, Pin- 824233 Sponsored by Hindustani Awam
Morcha (Secular)

has been duly elected to fill the seats in that House of Eleven members
retiring on D8th May, 2024 on the expiration of their term of office.
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